IN THE NATIONAL COMPANY LAW TRIBUNAL
SPECIAL BENCH, COURT NO. 1V,
NEW DELHI

ITEM No. 101
IB-348/ND/2020

Under Section: 9 of IBC.

In the matter of:

Adinath International Pvt. Ltd. Applicant
Vs
AVR Overse Pvt. Ltd. Respondent

Order delivered on 30.01.2020
CORAM
MS. INA MALHOTRA,
HON’BLE MEMBER (J)

MR. HEMANT KUMAR SARANGI,
HON’BLE MEMBER (T)

For the Applicant : Mr. Aman Kharb, Adv.
For the Respondent

ORDER

Notice be issued to the Corporate debtor vide all modes including

through the process of the Bench, returnable on 24.02.2020.

sd/- Sd/-
(HEMANT KUMAR SARANGI) (INA MALHOTRA)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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